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*495 Shri Krishan Lal Will the Mimster fur anmc.rcml Iaxm b
pleased to state the number of cases of tax evasion detected by the Vigilance
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Damage caused to Paddy due to “Nartor’ disease

*521. Shri Ramesh Kumar : Will the Minister for Revenue be pleased |

(0 state whether there is any proposal imder consideration of the Government
'+ to provide compensation to the farmers of Baroda comstituency whose paddy
crops nas been badly damaged due 10 (Nartor) disease and recent rainfall 7
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Up-gradation of General Hospital, Gurgaon

*£00. Shri Dharam Bir Gauba ; Will the Minister for Health be pleaéc*.d
to state whether there is any proposal under consideratdon of the Government
to upgrade General Hospital, Gurgaon 7
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Water-logging

+531. Shri Ran Phal Kundu : Will the Minister of State for Irigation
be pleased to state the steps taken or proposed to be taken to check water-
logging in the State 7
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Up-Gradation of Schools
*558. Shri Mani Ram : Will the Minister for Education be pleased
state the districtwise asumber of schools, if any, upgraded from Primary o
Middle, Middle to High and High to 1042 in the Suate during the year
199798 7
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State Highways

#4561, Shri Antl Vij : Wil the Minister for PW.D, (B&R) be pieased (o
state whether there is any proposal under consideration of the Government 1o
widen/ strengthen the State Highways; if so, the details thereof 7

Public Works Minister (Shri Dharam Vir Yadav) © Yes, Sir.
Administrative approval for widening of 437.44 Kins. and strengthening of
128.05 Kms. of State Fighwiys have been issued at a cost of Rs. 1112168 Tac
and Rs. 503.51 lac respectively.
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ofy midie W ;M. Speaker, Sir, the question put by Mr. Vij is-

“Witl the Minister For PW.D. (B&R) be pleased to state whether there is
any proposal under consideration of the Government (o widen/strengtben
the State Highways; if so, the details there:m ™

| wﬁﬁﬁsﬁww%wmwﬁrm@mw%w&mmm%.
mm@ml apeT wiey, wmmﬁwﬁ%%mﬁvm%mﬁm
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Haryarns Highway Upgradation I'rojeat

Following High Priority State Highways as detaﬂcd below are being
.pmpmed to be up-gmﬂed ‘ ™
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Sr. No.  Name of road. o Length (in Km )
L. Jagadhri-Ambala road. 50.40
2. Titramous-Narwana-Jind-Iansi road. 107.10
3. Hansi-Bhiwani-Dadri-Mohindergarh.road, o 10290
4. Panipat-Gohana-Rohtak-Thajjar-Rewsri-Bawal '
road {upio N.H.-8). ) 146.30
3. Robtak-Bhiwani road. ‘ 43,60
6. Mohindergarh- Namaul-Kotputk tond. 6370
7. Ambala-Kaithal-Titramour road. 86,00
&, Yamuma Nagar-Byepass-Yamuna Nagar-U/ P Border, - 17.10
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Applncatmn remived from MERIs

%499, Sh. Krishan Lal : Will the Minigeer for Industries be pleased to
state the totat number ol applications for serting up of Indusiries received from
.Non—resi_deﬂnt Indizns {NRTs) in the Stale durog the year 1966-97 7 | )

it G (Al e ) - 2 1996-97 B A 24 afERy e &
T O W B )

At g F ;T T Rl T [996-97 § wHosmodmEo ¥ e
wﬁ%ﬁwwwaﬁi‘mm%%ﬁmﬁ@rﬁwwmﬁﬁmwaﬂwﬁw'ﬁ
e o @ E ?

St oy e Feer 2 ey =R, 7 190697 %mroamawé"ﬂa %r 24 s
o W g AL T Y e 0 8w & R ol 15 9w @ e 41 20 o o o
5o 81 &, 9% 30 aai ¥ -
1. Shri Balwant Singh Guraya, 10, Pask Street C onventry Vo6,
SAT England,

Z. Sbri Vinod Bhandari, 2 Bridgewate Count, Bridgewater Road,
Wembley, HAQ TAU, United Kingdom.

Dr. Ish Anand, M2, 2621, North Moreland Bowlevard, | 108,
Shaker Heights, OHIC-441201403, USA.

Shri Deepak Jain, PO, Box 759, Safat, 13008, Kuwait.
S Mbrs. Shobha Rang Bedi, 31, Boad Street, Baling, London.

&, Shri Inder Pal Singh, 4932/119, Avenue Bdmonior, L/Alberde,
T6 L/, A4, Capada, ‘

7. Miss. Parveen Oborad, 14, Brewery (,lﬂse Wermnbley; Middz, HAQ
2X¥A, UK

8, Shri Amatjn Singh Shahni, 39867, Premouont, 207, I—"’mmﬂuﬂl
Callifornia-94538, 11.5.A.

9, Bhri Ajay Komar Aggarwal, 178, SBI Colony, Paschizn Vihas,
T Delhi -

[E]

W
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The above persons have been allotted the plots. There are other 15 persons
whao have not been allotted the plots.

o o T oo TR, Wl T W Y o 1906-97 % ai ¥ wamm
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Mr. Speaker ; Questions hour is over, ‘
P 45 % ovl weR A A9 W W T ARiRe Tl & R s
Acute Shoreage of Dirinking Watér

*506, Skt Kailash Chander Sharma : Will the Minister for Public
Health be pmsed to state-

(i) whether it is a fact that there is an acute shortage of drinking water |
' in village Nizampur, Paira-Napla, Chhilro, Ghatashar, Basirpur,
Karoli, Maroli, Dhancholi etc. of Nalwati area and at Godhr Balah
road in District Mahendergarh; and

by if 50, whether there is any proposal vnder consideration of the
(Government to provide drinking water through canal based water
supply scheme in the above said villages ?
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Classification 'of Scﬁeduled_ Castes

*522. Shri Ramesh Kumar : Will the Minister for Home be pleased 1o
staten ‘
() whether the candidates belonging to scheduled casies have been
‘classified as A & B by the Government at the time of recroimment;
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() i 50, the names of the castes inciuded in the said classification
separately; ]

(¢} the date on which the aloresmd policy of classificadon was
mplemented together with the criterion adopted for the purpose;
and . ‘ ‘

{d) whether the classification as referred to in Paxt () above has heen
implemented in the process of recruiiment of ASIs; 1f s0, details
thereof 7 =
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25, &e
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29, wEE
30, T
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32, =Rk
33, e
34. @Y
35, fEimw
36, FrEs
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| Eradication of Leprosy

*511, Shri Dharam bir Gauba : Will the Minister for Health be pleased
to staie whether amy time bound programme for the eradication of Leprosy
fromn the State has been received from the Central Government, if so, the deails
thereof 7

w#ﬂ?(&rﬁmwﬁ%ﬁﬁm o, e e @ anE e ¥
R 3 I R SR (TotRodotiio) F1 i wTw 2ot ¥ fim 20 3%
T 2000 So G IHET BIA B T T T ‘

I’rnﬁﬂmg of Compensation to the Farmers

*533. Shri Ranophal Kundy Wil the Minister for Revenue be

Dr. Verender Pal Ablawat | pleased to sate whether fhere is

any proposal under consideration of the Goverfunent to give compensation o

the farmers who could not sow their Rabi cropq due o upseasonal rain i the
year, 1997 7
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I1.aying of Sewerage System in Ambals Cantt.

562, Shi Aril vij : Will the Minister for Public Health be pleased to
siare— ‘ ‘ ‘

{a) the time by which the on-going construction work of sewerage
system in Ambala Cimet. is likely to be completed; and

(b)) whether there is any proposal under consideration of the Govt. w0
lay sewerage system in the remaining area of the aforesaid ety ?
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. Mr. Speaker : Now, the Secretary will make an andouncement.

Secretary : Sir, | have to inform the House that the Indian Electricity
(Haryana Amendment) Bill, 1989 which was reconsidered and passed hy the
Haryana Legislative Assembly on the 19th November, 1996 h-m been assented

. to by the Pmud«.nt

AT T W G W W O % [ W W

- M Speaker : Hon'ble Members, §have received a (alling Atention
Notice from Sho Om Parkash Chawtala and thirteen others reearding the damage
of crops due to untimely rain and hailstorras during the ysar 1997. {t was admitted
by mic for 220d January, 1998, Now, [ have received arequest trom the Hon'ble
Revenue Minister for extension of time for giving reply to the above Calling
Attention Notice. T accept the request of the Hon'ble Minister and bave extended
t.hn;-} time for giving reply by the Revenue Minister.
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AT B S R WY TR 5 10n 18-1-1998, a letter was. written by the
Fipancial Commissioner & Secretary to Govit. Haryana, Plamming Department
regarding the release of funds under the ‘Decentralised Planning’. 58 % AT S
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Mr. Speaker : Dr. Virender Pal, I warn you as well as Shri Randeep
vah Surjewala. (Interruption) You please take your seat now. Dr. Virgnder Pal
Ahlawat, N, please take your seat | warn you, otherwise I will have w name
you.

_ (Dr Virender Pal Ahlawart continned speaking Wxthout permission of Lm.
Speaker)

Mr. Speaker : Dr. Virender Pal Ablawat ji, T again warn you. Pleage
take your scat. .

(Dr. Virender Pal Ahtawat continued speaking withoul permnission of the
Speaker and there wits grave disorder in the House.)

. Mir. Speaker : The House is adjourned for 10 minutes.

{The Sabha then adjourned for 10 minutes and reassembled at 10,56
am.)
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" the Chancellor will appoint the Vice-Chancellor on the advice -of the
- Government.™

This is the clause. Hon ble Chancellor of the Universities has appointed
the Vice-Chancellor on the advice of the govarmment, We gave the panel, The
Chanceltor is very much competent and this appointment 15 within his rights.
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(= T formrm o
Nobody can challenge it. Dr. MLL. Ranga was 4ppc)mted ag Vice-Chancellor ol
Kurokshetrs University by the Governor on the advice of the (overmment,
Nothing 1s illegal in this action. This is what I wanted to submit.

$lo itz Wt srgean ¢ sremy A, § R gEEeR S0 Awe §1 e
T 2t e & o et Jfali ¥ um afe = Bl ot Frgll B (o)

ey snd 30 o & 5 ey S ol cardte o A 4

Shri Ram Bilas Sharma : Wiiat is the personal matter in it. 1 have
nothing alleged against Dr. Virender Pal. [ have notnamed him. (Interruptions).
- Jtis a fact that Dr, Ranga belongs to 8.C. category. It is known to every body.

Fio 1% I SRS ¢ ST TeRd, ¥ S% ARIW ¥ AT SR T ey
IE aRAl g R Rk ¥
M. Speaker = Nothing to be tecorded. What 1Dr. Verender Pal has said

without the permission of the Chalr will not go on rocored. (Noise &
Interruptions). Pr, Virender Pal B, I wars You. (Noise & Interruptions).
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- Mr. Speaker : Dr. Virender Pal ji, Il‘aguin warp you (Noise &
Interruptions) Mr, Surewala ji. [ also warn you. (Noise & Intettuptions). Dr.
Virender Pal ji, 1 have warned you so many times. (Noise & [nterruptions). Dr.

Virender Pal Ji, T aiso name you [ ruqucf»t your Lo Kindly leave tlm House.
(Noise & Interrutptions).

(At this stage Dr. Virender Fal Ahlawat Teft the house)
| [E - AT
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ENot e orded as ordered by the Chair
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Y = @ Gora Al 9 FF FI 1T R, aﬁﬁaﬁr‘a“‘—rﬁmvml ﬁ’%%aﬁﬂ oy
fi 2y vl dian b e oy S B B ST AT Ao & AvE WIEE &Y 09 |
o T ) AT ST T o TeEen | That is why, T cannot aliow you to speak
now. Please take your ‘seztt Mi. Suzjewala, [ warm you not to speak Wwitheut my
permission. :

(Sh1i Sufewsla did not take bis seat and Lontmu&d 9pe :kmg without,
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Mr. Speaker : Is it the sense of the House that the time of the sitting be
extended by 15 minutes 7

Voices  Yes.

Mor. Speaker : With the sense of the House, the time is extended by 15
minutes. ' |
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Mr. 'ﬁ'rpeaker Qumucm i

"T'hat an Address be presented to the Governor in the followmg terms -

Thot the Members of the Hiryana Vidhan Sabba assembled in
e Session are deeply gratetul to the Governor for the Address
which he has besn pleased to deliver to the Hovse op the 19t
Junuvary, 1998." ‘

The motion was carried.

4 1997-98 % HATEE FIIRI T A9 941 HEE
(1) R O T 9T 9T @ S 9 ==
(ii)wmﬁwﬁwﬁﬁmw
Mr. Speaker : Hon'ble Members, now discussion and voting on the
Supplementary hsumam for the year 1997-98 will take place. As per the past
practice, in order to save the time of the House, the demands on the order paper
will be deemed to have heen read and moved together. The Hon'ble Members

can raise discussion on any demand but they are reqguested to indicate the demand
pumbér ¢m which tbey wished to raise discusgion.

. That a supplementary sum not exceeding Rs. 98, 24,000 for revenue
expenditure be pranted to the Governor o defray charges that will come
in the conrse of payment for the year endmg 31st March, 199?% in respect
of Demand No. 1-Vidhan Sabha.

That a supplamcntnry sum not exceeding Rs. 11,22,69,000 for revenue
expenditure be granted 1o the Govemnor to defray charges that will come
in the cotrse of payment for the year ending 31st Marc,h 1998 in respect
of Demand Mo, 2-General Administation.
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That a supplementaty sum not exceeding Rs. 50,03,21,000 for revenue
expenditure be granted to the Governor to defray charges that will come
m the course of paymeni for the year ending 31st March, 1998 in respect
of Demand No. 3-Home

That a supplementary sum not exceeding Rs. 23,36,46,000 for rovenus
expenditure be sranted to the (overnor to defray charges that will come
in the course of payment for the year euding 3 1st March, 1998 in respect
of Demand No. 4-Reverine |

That a supplementary sum not exceeding Rs, 3,54,55,000 for revenue
expenditure be gramted to the Governor t defray charges that will come
in the course of payment for the year ending 315t March, 1998 in respect
of Demand No. 5-Excise and Taxation ‘

That a supplementary sum not exceeding Rs. 36,80,93,000 for revenue
expenditure be grapted to the Govemor to defray charges that will come
in the course of payment for the vear endm g3 h\t March, 1998 in respect
of Dlemand Mo, 4.-Finonce.

- That 2 sepplemsentary sum not exceeding Rs, 14,14,05,000 for revenue
expenditure he granted o the Governor to dofray charges that will come
- in the couirse of payment for the year ending 31st March, 1998 in respect

ol Demand No. 2-Buildings and Roads.

That a supplementary sum not exceeding Rs. 68,51,89,000 for revenus
expenditure be granted to the (Governor to defray charges that will come
in ihe course of payraent for the year ending 31st March, 1998 in respect
of Demand No. 9-Edecation,

That a supplementary sum not exceeding Rs. 35,76,22.000 for revenue
expenditure and Rs. 41,37,82,000 for capital expenditare be granted to
the Governor to defray Lhargm that will come in the course of payment
for the year ending 31st March, 1998 in respect of Demand Nn 10-
Medical and Public Health,

That a supplementary fum not exceeding Rs. 7.77.71.000 for revenue

- expenditure be granted o the Governor to defray charges that will come

in the course of payment for the vear ending 3151 March, 1998 in respect

. of Demand No. 11-Urban Development.

That a supplementary sum not exceeding Rs. 9,81,77.000 for revenue
expenditure be granied to the Governor to defray charges that will come -
in the course of payment for the year ending 31st March, 1998 in respect
of Demand No, 12-Labour and Empioymeent. '

That a supplementary sum not exceeding Rs. 1.000 for revenys
expenditure be granted to the Governor to defray charges that will come
in the course of paymendt for the year endiog 3 1st March, 1998 in respect
of Demand No. 13-Social Welfare and Rehabilitation.
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* That a supplementary sum not exceeding Rs. 3,26,19,000 for revenue

expenditure be gramted o the Governor to defray charges that will come
in the course of payment for the year cuding 31st March, 1998 in respect
of Demand No. 14-Food and Supplies, h

That & supplememiry sum not exceeding R, 4,35,42.00.000 for rev-
enue expenditure be pranted to the Govetnor to defray charges that will

. gome in the course of payment for the year ending 31st March, 1994 in

respect of Demand No. 15.-Irrigation

That & supplementary sum not exceeding Rs. 10 for revenne expenditure
be granted to the Governor to defray charges that will come in the course
of payment for the year ending 31st March, 1998 in respect of Demand
No. 16-Industrics.

That 4 supplementary som not ucceeclmg Rs. 4,32.34,000 for revenue
gxpenditure be granted to the Governor to defray charges that will come
in the courss of payment for the voar ending 315t March, 1998 in respect
of Dempnd No, 18- Animat Husbandry,

That a supplementary suin not exceeding Bs. 12.09,51.000 for revenve
expenditure he grantad 1o the Govemnor (0 defray charges that will come
in the course of payment for the vear eading 315t March, 18931 in respect.
of Demand No, 21-Community Development.

That a suppleientary sum oot exceeding Rs. 8,32,23,000 for revenue
expenditure and Rs. 10,55.00,000 for capital expenditure be granted to

~the Governor o defray charges that will come in the course of payment

for the year ending 31st March, 1998 in respect of Demand No. 23-
Tramsport.

That a supplementary sum not exceeding Rs.70,98,000 for ravenue
expenditure be granted o the Governor to defray charges that will comne

in the course of payvinent for the year ending 3 st March, 1998 in respect

of Demand No. 24-Tourism,
That a supplementary sum not exceeding Rs. 13,21.42,000 for Loans

~and Advances be granted to the Govereor to defray chirges that will

come 1o the course - of payment for the year ending 315 March, 1998 in
respect of Demand No, 25-Loans and Advances by State (Govermnent.

© (No member rose 1o spealk)

M. Speaker : Now the demands will be put to the vote of the House.

Mr, Speaker : Question 13-
That o supplementary sum not exceeding Rs, 98,24.000 for TEVEEMIG eX-

~ penditirre be granted to the Governor to defray charges that will come

in the course of payment for the yvear ending 31st March, 1998 in respect

* of Demand No. 1-Vidhan Sabha.

Exd
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That a supplementary sum not exceeding Rs. 11,22,68,000 for revenue
expenditure be granted to the Governor to defray charges that will come
in the course of payment for ihe year ending 31st March, 1998 in respect
of Demand No. 2-General Administration.

That a supplementary sum 0ot exceeding Rs. 50.03,21,.000 for revenue

- expenditure be granled W the Governor to defriy charges that will come

in the course of payment for the year ending 314t March, 1908 in respect
of Demand No. 3-Home

That o supplementary som not exceeding Rs. 23.36,46,000 for revenye
expenditire be granted to the Governor to defray charges that will come
it the course of payment for the year ending 315t March, 1998 in respect
of Demand No. 4-Revenue

 That a supplementary sum not exceeding Rs. 3,54.55,000 for revenue

expenditute be granted to the Governor to defray charges that will come
in the course of payment for the yearending 31st Mamb 1998 in respect
of Demand No. 5-Excise and Taxation

That a suppiemeniary sum nol exceeding B, 36,80.95.000 {or revenne
expenditure be granted o the Govemaor to defray charges that will coms
in the consse of payiment for ihe year ending 3 1st March, 1998 in respeu
of Demand No. 6.-Finance.

The Motion was carried
Mr. Speaker : (Question i5 —

That a supplementary sum not exceading Rs. 14,1403, ()00 for revenme
expenditare be granted to the CGiovernor to defray charges that will come
in the course of payment for the year ending 31st March, 1998 in respect
of Demand No. §-Buildings and Roads,

That a supplemmentary sum not excesding Rs, 68.51,89,000 for revenue
éxpendimm be granted to the Governor to defray charges that will come
in the course of paymnent for the year ending 31st March, 1998 in reapaq,t
of Demand No. 2-Education,

That o supplementary sumn not exceeding Rs. 35,76.22.000 for revenue
expenditure and Rs. 41,37,82,000 for capital expenditure be granted to
the Govemor to defray charges that will come in the course of payment
for the year ending 31st March, 1998 in respect of Demand No. 10-
Medicul and Public Health.

That a supplementary som not exceeding Rs. 7,77.7 L0000 for revenue
expenditure be grapted © the Governor to defray chargés that will come
i the course of payment for the year ending 31st March, 1998 in respect
of Demand No. 11-Urban Development.

That o supplementary sum not exeeeding R 9.81,77.000 tor revenue
expenditure be granted to the Govemer to defray charges that will come
in the course of payinent for the year ending 315t March. 1998 in respect
of Demand Na. 12-Labour and Bmployment.,

cl
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That a supplementary sum 1ot exceeding Rs, 1,000 for revenue
expenditure be granted to the Governor to defray charges that will come

0 the course of payment for the year ending 3 1st March, 1998 in respect

of Demand No, 13-Social Welfare and Rehabilitatton.

That a supplementary sum not exceeding Rs. 3,26,19,000 for revenus
expenditure be granted to the Governor to defray charges that will come
in the course of payment for the year ending I st Ma:rch 1998 in respect
of Demand No. 14- l"ood and Supplics.

That a su ppicmentary sum.not exceedin 2 Ks. 4,35,42,00,000 for revenue
expenditure be granted (o the Governor to defray charges that will come
i the course of payment for the year cnding 31st March, 1998 in respect
of Demand No. 15 -Imigation '

That a supplementary sum not exceading Rs. 10 for revenue expenditure |

be granted to the CGovernor (o defray charges that wili come in the course
of payment for the year ending 31st March, 1998 in r(,bpeut Uf Demand
Mo, lo-ingdughgey

The motion was r:c;zrra'ed.

Mr. Bpeaker ; (uesiion is-

Thai & supplementiry sum not exceeding Rs. 4,32,34,000 for revenue
-expenditure be rranted 1o the Governor to d@!:rzzy clurges that will come
in the conrse of payment for the year ending 315t March, 1998 in respect

of Lemand No. 13-Animal Hosbandry.
The motion was carried,

Mr. Speaker : Question is-

* That 2 suppleinentiry sum not exceeding Rs.lZ,(‘:ﬁ,ﬁ i.,()i"}(} for revenue

expenditure be granted {0 the Govemnor to defray charges that will come
in the course of payrent for the year ending 315t March, 1998 in respect
of Demand No. 21-Comruunity Development.

The molion was corried,

Mr. Speaker : Question is-

 That 2 supplementary sum not sxceeding Re. £,22,23,000 for revenue

ﬂxpandlture and Rs. 10,55,00,000 for capital expenditure be granted o
the Governor o defray charges that will come in the course of payment
for the year ending 31st March, 1998 in respect of Demand Ne. 23-
Transport.

That a supplementary sum 1ol exceeding Rs. 70,985,000 for revenue
expenditure be granted to the Governor to defray charges that will come
in the course of payment for the year ending 3 Ibt March, 1998 in respec.t
of Demand No. 24-Tourism.

“That o supplementary sum not cxceeding Rs. §3,21,42,000 for Loans

and Advances be granted to the Governor to defray charges that will

¥
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come in the course of payment for the year ending 3ist March, 199% in
respect of Demand No. 25-Loans and Advances by State Govermment,

The motion was carried,

o X g, 1993%%@3&@&&@?&%@%%:

M. Speaker : Hon'ble Memhers, now discussion and voting an Demands
for Grants on account for. April to July, 1998 will take place. Shri Randeep
Singh Surjewala, Stri Ram Pal Majra, and Shri Virender Pal Ablawat, MLL.As.,
have given notce of cut motions on Demand Nos. 2,3, 5 and 17, As any of the
Hon'ble Members giving notice of cut motions is not present in the House the
potices are not moved. As per the past practice and in order w save the time of
the House. the demands on the order paper will be deemed to have been read
and moved. Hon'ble Members can discuss any demand and are requested 1o
indicate the demand number on which they wish to raise discussion.

That's sum not exceeding Rs. 2,88,36,000 for revenue expenditure he
srantad to the Govemor i defray charges that wii come in the course G payment
'mr a part of the vear 199894 (from the st Aprd to the 3ist July, 1998} n
respect of charges under Demand No. i-Vidian Sabha.

That a sum 6ot exceeding Rs, 58,64.79,000 for revenne expendinre be
granted to the Governor to defray charges that will come in the course of payinent
for a part of the year 1998-99 (from the lst April to the 31st July, 1998 m
respect of charges under Demand N, 2-Ceneral Administration.

That 8 sum not exceeding Rs. 2,53,58.44, 000 for revenue expenditure
be eranted to the Governor 1o defray charges that will come in the course of
paywaent for a part of the year 1998-99 (from the lst April to the 31t Tuly,

1998) in tespect of charges under Demand No. 3-Home. :

That a sum not exceeding Rs. £6,03,55,000 for revenue expenditure he
granted to the Governor to defray charges that will come in the course of payment
for 2 part of the year 1998-09 (from the Ist April to the 31st July, 1998) in .
respect of charges under Demand No, 4-Revenue.

. Thata sum ot exceeding Rs. 22,88, 18,000 for revenue expenditure be
gramted to the Governor to defray charges that will come in the course of payment
for- a part of the vear 1998-99 (from the lst April to the 31st July, 1098) in
respect of charges under Demand No. 5- Excise & Taxation.

That a sum not exceeding Rs. 2,65,41,92.000 for revenae axpenditur{-:
be granted Lo the Govemor o defray charges that will come in the course of
payment for a part of the year 1998-99 (from the st April to the 31st July,

1998} in respect of charges under Demand No., 6-Finance.

That & sum 001 exceeding Rs. 4,32,97.58.000 for revenue expeudlmlu
and Rs. 4.67.000 for capital expenditure be granted to the Governor to defray
charges that will come in the course of payment for a part of the year 1008.99
(from the 15t Apiil to the 31st July, 1998} in respect of charges under Demand
No, 7-Cither Adminisirative Services, '
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That 2 sum not excecding Rs 99, 85,03 000 for revenae expendiiure ind

Rs. 34.73,48,000 for capital expenditure be granted to the Governor to defray
charges that will come im the course of payment for a part of the year 1998.99
(from the st April to the 31st July, 1998) in rcspeu of charges under Demand
No. 8-Buildings & Roads,

. That & sum not exceeding Rs, 6.27.55, 10,000 for revenue expenditure
be gramted (o the Governor to defray charges tiar will come in the course of
payment for a part of the year 1998-99 (from the Ist April to the 31st July,
1998) in respect of charges mider Demand No. 9-Education.

Thata sam not exceeding Rs. 2,57,11,47,000 for revermee ﬂxpéndimre‘

and Rs. 51,63,27.000 for capital expenditure be granted to the Governor to
defray charges that will come in the course of payment for 4 part of the year

199800 {from the 1st April to the 31st July, 1998) in xmpmt of charges under

Demand No. 10-Medical & Public Health.

[PV

That & gum oot exocedige Ry, 19,65,33,0600 for revenag ﬂ}wim(hturﬁ be
granted to the Govemor (o deftny charges that will come in the course of payment
for a part of the year 199899 {from the Ist April to the 3ist July, 1998) i
respact of charges under Demand No, 11-Urban Development.

Thata sum notexceeding Rs. 20,21,79,000 for revenue expenditore be
gmmmd to the Goveraor to defray charges that will come in the conrse of payment
for a part of the year 1098-99 (from the Ist April to the 31st Yuly, 1998) in
respect of charges under Demand No. 12-Labour & Employment.

That a swn nol exceeding Rs. 85,11.71.000 for revenue expenditure
and Rs, 91,64, 000 for capital expenditure be granted to the Governor (o detray
charges that will come in the course of payment for a part of the year 1998-99

(from the 1s¢ April to the 31st July, 1998) in respect of charges under Demand

No. 13-Social Welfare & Rehabilitatjon,‘

That a sum vot exceeding Rs. 14.21.17.000 for revenue expenditure
and Bs.3,96,84,47 000 for capital expenditure be granted to the Governeor 10
defray charges that will comne in the course of payment for 4 part of the year
1098-90 (from the 1st April to the 31st July, 1998) in respect of charges under
Demand No. 14-Food & Supplies, '

Thata sum not exceeding Rs. 5,74.47,00,000 for revenue expenditure
and Rs.1,35,00,00,000 for capital expenditure be granted to the Govemor to
defray charges that will come in the conrse of payment for a part of the yewr
150890 (fromn the 1st Aprik to the 31st July, 1998) in respect of charges under
Dewand No. 15-Trigation.

That a sum pot exceeding Rs. 14,34,24,000 for revenue expenditure
“and Rs. 4,11,83,000 for capital expenditure be granted to the Governor to defray
charges that will come in the course of payment for a part of the year 1998-99

it
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(from the 1st April o the 31st July, 1998) in respect of charges under Demoand
No. 16-Industries. 7

Thata sum not exceeding R, 98,00,34,000 for révenue expenditure be
granted to the Governor (o defray charges that will come 1 the course of payment
for a part of the year 1998-99 (from the lst April o the 31st fuly, 1998) in
respect of charges under Demand No. 17-Agriculpure.

That a sbm pot Lmeedmg Rs. 48.17.01.000 for rcvmme axpandm_rg be
eranted to the Governor to defry charges that will come in the course of payment
for a part of the vear 1998-99 (from the 1st April to the 31st July, 1998) in
respect of charges under Demand No. 18-Animal Husbandry,

Thata sum not exceeding Rs. 2,84,07,000 for revenue expenditore be
sranted o the Governor to defray charges that will come in the course of payment
for 3 part of the year 1998-99 (from the lst April to the ?Ixt Fuly, 1998) m
respect of charges under Demand No. 19-Fisheries,

That a4 suro oo exceeding Re. 2229 61 0600 for revenue cxpepditore he
zranted to the {ovemior 1o ety charges that wil) come in the course of payment
for a part of the year 1998-99 (from the ist April to the 3ist Fuly, 1998) in
respect of chavges under [emand Not 20-Forest, '

Thata sum not exceeding Rs. 46,3292 000 for revenve expenditure be
aranted to the Governor to defray charges that will come in the course of payment
for a part of the year 1998-99 (from the Ist April to the 31st July, 1998) in
respect of charges under Demand No., 21-Commnnity Development.

That a sum not exceeding Rs. 13.43,98,000 for revenue expenditure
and Rs. 3,35,62,000 for capatal expenditire be 2ranted 1o the Governor to defray
charges that will come in the course of payment for a part of the year 1998-99
{from the Lst April to the 31st July, 1998) in TESPLLI. of charges undar Demand
Mo, 22-Co-operation. :

That 2 sum not exceeding Rs. 2,11,30,66,000 for revenue expenditure
and Rs. 18,95,67,000 for capital expeaditure be granted to the Governor to
defray charpes that will come in the course of payment for a part of the year
C 190899 (from the. 15t April to the 31st July, 1998) in respect of charges under
Demand No. 23-Transport.

That 2 sum not exceeding Rs. 53,753,000 for revenue expenditure and
Rs. 1,34.33.000 for copital expenditure be granted 1o the Governor to defray
charges that will come in the course of payment for & part of the year 1998.99
(from the 1st April to the 31st July, 1998) in respect of charges undcr Demand
No, 24-Tourism.

That a sum not exceeding Rs. 6,05,71,90,00 for capital expenditure be
granted to the Governor to defray charges that will come in the course of payment
for a part of the year 1998-99 (from the lst April to the 31st July, 1998) in
respect of Chuxg,és under Demand No. 25-Loans and Advances by State Govt.

(No member rose {6 speak)
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Mr. Speaker : Now the demands will he put to the vote of the Honse.
M, Speaker : Question is-

That o . sum 0ot exceeding Re. 2,88,36,000 for revenue expenditure be
granted to the Governor o defray, charges that will come in the course
of payment for a part of the year 1902-99 (from the lst April to the 31st
Tuty, 1998) in respect of charges under Demand No. i-Vidhan Sabba.

Thata sum not exceeding Rs. 58,64,79,000 for revenue expenditure be

granted (o the Governor to defray charges that will come in the course -

of payment for a part of the year 1993.9% (from the 1st April 1o the 315t
July, 1298) is respect of charges under Demand No. 2-General
Administraton, ‘

Toat n sum 1ot exceeding Rs. 2.53.58,44,000 for revenue expenditure

be granted (o the Governor o defray charges that wilk.come in the course
of payment for a part of the year 1998-99 (from the Lst April to the 3= .

Tuly. 1998) in respect of ¢charges under Demand No. 3-Home.
Tl a sum not excesding Rs, $6,03,55,000 for revenue expenditure be
sranted 1o the Govemor to deiray charges that will come in the course

of payment for a part of the year 1998-99 (from the Ist April to the 3lst
July. 1998) in respect of charges under Demand No, 4-Revenue.

Thata sum not exceeding Rs. 22,88,18,000 for revenus expenditure be
granted to the Governor w defray charges that will come 1n the course
of payment for a part of the year 1998.09 (from the 1st April to the 31st

- Tuly, 1998) in respect of charges under Demand No. 5-Eixcise & Taxation.
‘That s swm not exceeding Rs. 2,65,41,92,000 for revenne expenditure
“be granted to the Governor to defray charges that will come in the course

© of payment for a part of the year 1998-99 (from the st April to the 3lst

Tuly, 1998) in respect of charges under Demand No. 6-Finance.
That 2 sum not excesding Rs. 4,32,97,58,000 for revenue expenditure

" ind Rs. 4,67,000 for capital expenditure be granted to the Governar to
~ defray charges that will come in the course of payment for a part of the

year 1908-99 (from the 1st April to the 31st Tuly, 1998) in respect of
charges under Demand No. 7-Other Administrative Services,

CThata sumnot oxceeding £s.00,85,03,000 for revenue expenditure and

 Rs, 34,73,48,000 for capital expenditure be granted to the Governor to

‘defray charges that will come in the conrse of payment for a pary of the

year 1998-99 (from the lst April to the 31st July, 1998) in respect of

_ charges under Demand No. 8-Buildings & Roads.

“That a sum not exceeding Rs. 6,27.55,10,000 for revenue expenditure
 be granted to the Governor to defray charges that will come in the course
~of payment for 2 part of the year 1998-99 (from the 1st April to the 3 1st

July, 1998) in respect of charges under I)f:mand-No. 9.Education.

That 2 sum not exceeding Rs. 2.57,11,47,000 for revenue expenditure
and Rs. 51.63,27,000 for capital expenditure be granted 1o the Governot

¥
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to defray charges that will come o the course of payment for a part of
the year 1998-99 (from the st April to the 31st July, 1998) in respect of
charges under Demand No. 10-Medical & Public Health,

That 2 sum not exceeding Rs. 19,65,33,000 for fevenue expenditure be -
granted to the Govenor 1o defray charges that will come in the course
of payment for a part of the year 1998-99 (from the Ist April o the 31w

July, 1998) in respect of charges under Demand No. tl-Urban
Development. - ‘

That & sum 0% exceeding Rs. 29,21,79,000 for revenue expenditure be
arafted to the Governor to defray charges that will come in the course

of payment for a part of the year 1998-99 (from. the 1st April to the 31st

Taly, 1998} in respect of chorges under Demand No. 12-Labour &
Employment. ‘

That a sum not exceeding Rs. 85 i1, 71 00 for revenue expenditure

" and Rs. 91,64,000 for capita] expendinrre be geanted to the Governor 1©

defray charges that will come in the course of payment for g part of the
vear PHNE-00 {from the Ist April to the 31st July, 1998) in respect of

- charges under Demand No. 13-Social Welfare & Rehabilitation.

, That 2 sumn not execeding Rs. 14,21.17.000 for revene expenditure

and Bs. 3,96,84.47,000 for capital expenditwe be granted 1o the Governor
to defray charges that will come in the course of payment for a part of
the year 1998-99 (from the 1st April to the 31st Tuly, 1998) in respect of

_ ‘charges under Demand No. 14-Food & Supplies.

That a sum not exeeeding Bs, 5,74.47 00,000 for revenge e:xp@mditure
L md R, 1,35,00,00,000 for capital expenditure be granted 1o the Governor

to defray charges that will come in the course of puyment for a pagt of
the year 1998-99 (from the 151 April 1o the J1st July, 1998) in respect of
charges under Ddemand No. 15-Irrigation.

~That a sum not exceeding Rs.‘ 14,34,24,000 for revente expenditure
and Rs. 4,11,583,000 for capital expenditure be granted to the (Goverpor
© o defray charges that will come in the cowrse of payment for a part of

the vear 1998-99 (from the 1st April to the 31st Juiy, 1998) in respect of
charges under Demand No. 16-Industries,

That a sum not exceeding Rs. 98,09,34,000 for revenue expenditure be
granted to the Governor o defray charges that will come in the conrse
of payment for 4 part of the year [998-99 {from the st April to the 31st
July, 1998) in respect of charges under Demand No. 17-Agricuiture.

© Thata sum not exceeding Rs. 48,17,01,000 for revenue expenditure be

granted to the Govemor to defray charges that will come in the course
of payment for a part of the year 1998-99 (from tire 1st April o the 31st

July, 1998) in respect of charges under Demand No. 18-Apimal Hus-

bandry.
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That a sum nei exceeding Rs, 2,84,07,000 for revenue expenditure he
granted to the CGovernor o defray charges that will come m the Course

of paymeut for a part of the year 1998-99 (from the Ist April (0 the 31st -

Juby, 1998) in respect of charges under Demand No. 10-Fishedes.
That a sum got exceeding Rs, 22,29,61,000 for revenue expenditure be
granted to the Governor 10 defray charges that will come i the course
of payment for a part of the year 1998-99 (from the st April to the 31t
July. 1998) in respect of charges under Demand No. 20-Forest,

That a smun oot exceeding Rs, 46,32,92,000 for revennueg expenditurs be
granted to the Governor &0 defray charges that will come in the course
of payment for a part of the year 1998-99 (from the st April to the 31st
Tuby, 1998} in respect of charges ueder Demand No. 21-Community
Developrent.

That 2 sum not exceeding Rs. 13,43,98,000 for revenue expenditure
and Rs. 3,35.62,000 for capil expenditure be granted o the Governor
to defray chasges that will come In the oourse of payment for 5 part of
the year 1998-09 {from the st April o the 31st Jaly, 1998) in respact of
chargas under Demand No. 22-Co-operation,

That 2 sum not exceeding Rs. 2,11,30,66,000 for revenue expenditure

and Re. 18.95,67.000 for capital expenditure he granted 1o the Governor
to defray charges that will come in the course of payment for a part of

| the year 1998-99 (from the 1st April to the 31st July, 1998) in respect of

charges ander Demand No. 23-Transport.

That a sum not exceeding Rs. 53,75,000 for revenue expenditure and
Ry, 1.34.33.000 for capital expenditure be granied 1o the {ovemor to
defray charges that will come in the course of payinent for a part of the
year 1998-99 (fromm the Ist Aprid to the 3ist July, 1998) in respect of

- eharges under Demand No. 24-Tourism,

That a sum not exceeding Rs, 6,05,71,90,000 for capital expenditure be
granted to the (Governor to defray charges that witl come in the couse of

- payment for a part of the year 1998-99 (from the Ist Apdl to the 31st

Tuly, 1998) in respect of charges under Tdemand No. 25-Loans and
Advatices by State (iovt,

The motion was carried.

w9 S Sy e
(i) S v SRS @ 454

Mur. Speaker : Now, Shri Anil Vij, Chainman, Committes on Pablic Ac-

counts will present the Forty Fifth Report of the (Committee on Public Ac-
counts for the year 1997-98, on the Appropriation Accoonts/Finance Accounts
of the Haryana Government for the year 1993-04,
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Chairman, Committes on Public Accounts (Shri Anil Vij) © Sir, I beg
to present the Forty Fifth Report of the Comanittee on Pablic Aceounts for the
year 1997-98, on the Appropriation Accounts/Finance Accounts of the Haryana
Ciovernment for the year 1993-94,

iy WA Strme TRE & 299 R

Mr. Speaker : Now, Shri Bijender Singh Kadian, Chairman, Commit-
tee on Subordinate Legislation will present the Twenty Ninth Report of the
Committee on Subordinate Legislation for the year 199798,

Chairman, Committee on Subordinate Legisiation (Shii Bijender
Singh Kadian) : 8ir, [ beg to present the Twenty Ninth Report of the Commines
on Subordinate Legislation for the year 1997-9%.

(Er)
(1) & e T-aiiaias e (==0a) e, 198%

Mr. Spezker ; Now. the Local Government Minister widl introduss the
Haryana Noe-Biodegradable Garbage (Contral), Bifl 1998 and also move the
motion for its consideration. .

TR 8T A= (1o g 9w s wg, § s diw ot gEr
e (Frisen) B, 1998 i s well § ol o sem e %1‘* % I i
o g e o g |

Mpr. Speaker : Motion moved-

That the Haryana Non-Biodegradable Garbage (Control) Bill be
taken into consideration at once,

M. Speaker : Question is-

“That the Haryana Non-Biodegradable Garbage (Control) Bill be
taken into consideration at once,

The motion was carried.
Myr. Speaker : Now, the I-lolgae will consider the Ril} elause by clause,
SUB-CLAUSES (2 & 3) OF CLAUSE |
Mr. Speaker : Cluestion is-
That Sub-Cianse (2&3) of Clause 1 stand part of the Bill,
The motion was carried,
CLAUSE 2
Mr. Speaker : Question is-
That Clavse 2 stand part of the Rill,

The motinn was carried.
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CLAUSE 3
Mz, Speaker : Question is-

That Clauge 3 stand part of the Biil.

The motion was carried,
CLAUSE 4
Mr. Speaker ; Question 13-
That Clause 4 stand part of the Bill,
The motion was carried.
CLAVSE 5
Mir, Speaker : Question is- '
That Clavse 5 stand part of the Bill.
The motion was carried,
CLAUSE 6

- Mr. Speaker : Juesiion is-

That Clavse 6 stand part of the Bill
The motion wis carried,
CLALSE 7
Mr. Speaker : Question is- '
That Clause 7 stand part of the Bill.
The motion was carried.
CLAISE 8
My Speaker : Question ig.
' ThatClause 8 stand part of the Bill.

The wiotion was carried.

CLAUSE 9
Mr. Speaker : Question §s-
That Clanse 9 stand part of the Bili,
The motion was carried,
CLAUSE 18
Mr. Speaker : Quasticm HEY

That Clause 10 stand part of the Bilk
The mation was carried.

CLAUSE 11
Mr. Speaker s Question 13-

That Clause 11 stand part of the Bill.

The motion was carried.

22 waEh, 19us
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CLAUSE 12
Mr. Speaker : Question is-
‘That Clause 12 stand part of the Bill.
The motion was carried,
'CLAUSE 13
Mx. Speaker : Question is-
That Clanse 13 stand part of the Bill.
The motion was carried.
CLAUSE 14
M. Speaker : {uestion iz~
% That Clause 4 stand part of the Bill,
The motion was carried.
CLAUSE 15 -
Mr. Spesbeer ¢ {usgion ig-
That Clause 15 stand part of the Bl
The motion was carried”
CLAUSE lﬁ
Mr Speaker 1 Question is-
That Clause 16 stand part mf the Bill.
The motion was carried.
CLAUSE 17 R
Mr. Speaker : Question is- L o L
That Clauge 17 stund part of the Bill, '
The mation was carried.

2 | e TG
‘ Mr. “speakw : I3 it the sense of U:M. House that th{: tmm of the Mttmo he
o extendsd by 15 minutes.”? ’?
* o Votces : You.
Mr qpeaker The time of the suung is Exteuded by i3 mmutas
' CLAUSE 18 ‘
Mr. bpeaker Question is-
That Clause 18 stand part of the Bill,
‘ The motion was carried.
. Schedule
Mr. Speaker : Question is-
That Schedile be the Schedule of the Bill,
' The motion was carried.
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Rub Clavse (1) of Clavse 1
Mr. Speaker : Queémm 16~ N
That Sub-Clause (1) of Clause 1 stand part of the Bill,
The motion was carried.
Enacting Formula
Mpr. Spexsker : Question is-
That Enacting Formuls be the Enacting Formula of the Bill,
The motion was carried.
‘ Title
Mr. Speaker : Queslion is-
Thiyt Title be the Tite of the Bill.
The motion was carried,

Mir. Speaker : Now the Local Gove. Minister will move tiai e Bil be
passed. '

T.ocal Government Minisier (Dr. Kamla Verma) @ Six, 1 beg 0 move-
Thetr the Bill bf" Jaysed. .
(i) & zimmy Ae-aeTEe T (i) e, 1998 (o)
M Speaker : Mouon moved-
That the Bil be passed.
Mr. Speaker : Question is-
That the Bill be passed.

The mation was carried.

(i) e el efefes A (Rrifedy offes whw) wiiieke fimr, 1908

© Mr. Speaker : Now the Education Minister will introduce the Haryana
Affligted Colleges (Security of Service) Amendment Biil 19908, and will alse
move the motion for its consideration,

Edvcation Mindster (Sho Rarm Bilas Sharma) @ Sie 1 beg o introduce
the Haryana Affiliated Colleges (Security of Service) Amendment Bill, 1998,
Sir, T also beg to move-

That the Harvana Affliated Colleges ("\emmy of Service)
Ammendment Bill be taken into consideration al onee,

Mr. Speaker : Motion moved-

That the Haryana Affitiated Colleges (Sgcurity of Service)
Amendment Bill be-taken into consideration at once.
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My Speaker s Question is-
That the Haryana Afflated Cotleges (Security of Service) Amend-
ment Bill be wken into consideration at once. ‘
The weorion was carried.
‘Mr. Speaker : Now, the House will consider the Bill Clause by (llause.
| CLAUSE 2
M. Speaker : Question is-
That Clause 2 stand part of the BilL

. The maotion was carried,
' CI.AUSE 1

e

{ Mr. Speaker : {Juestion is-
' That Clause 1 stand part of the Bill.
The motion wes carried.
Hracting Fermela
Wir. 3peaker : Quesiion is-
That Enacting Formuia be the Bnacting Formula of the Biil,
The motion was carried.
Title
Mir. Speaker : Question is-
© That Title be the Title of the Rill.
The motion was carried.
.- Mr. Speaker + Now the Education Minister will move that the Bill be
passed.
Fducation Minister (Shri Ram Bilas Sha‘tmm) ! Sir, T beg to move-
That the Bill be pagsed. '

& © M Speaker : Motion moved-
A - That the Bill be passed,
b M Speaker : Question is
: f" ‘ Thar the Bill be passed,

The motion was carried.
Mir. Speaker : Now the Howse is adjourned 61l 3.00 PM. woday.

*14.00 houwrs| (The Sabha then =adjourned til 3.00 PM. today, the 22nd January,
—_—end 1098).

AO0FwH V.S wH.GLF. Chat,






